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Hon'ble President

SH. S. K. MOHAPATRA
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ATTENDANCE-CUM-ORDER SHEET OF THE.HEARING OF PRINCIPAL BENCH OF THE
NATIONAI, COMPANY LAW TRIBUNAL ON 6.09.2016

NAME OF THE COMPANY: Purna Kala Trust
Vs.

M/s. Delhi press patra prakashan hrt. Ltd. &ors,

SECTION OF THE COMPANIES ACT: 3971398
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Ld counsel for the petitioner undertakes to file the rejoinder during the course of
the day, with a copy to the counsel for the respondents.

To come up for arguments on 20.9.2016.
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